ITEM NO.45 COURT NO.13 SECTION XI

SUPREME COURT OF INDTIA
RECORD OF PROCEEDINGS

Petition(s) for Special Leave to Appeal (C) No(s). 10615/2019

(Arising out of impugned final judgment and order dated 21-05-2018

in WA No. 39594/2013 passed by the High Court Of Judicature At

Allahabad)

INDIAN OVERSEAS BANK & ORS. Petitioner(s)
VERSUS

GYANENDRA KUMAR & ANR. Respondent(s)

(IA No. 61960/2019 - EXEMPTION FROM FILING C/C OF THE IMPUGNED

JUDGMENT) (IA No. 61956/2019 - PERMISSION TO FILE ADDITIONAL

DOCUMENTS/FACTS/ANNEXURES)

Date : 09-10-2023 This matter was called on for hearing today.

CORAM : HON'BLE MR. JUSTICE J.K. MAHESHWARI
HON'BLE MR. JUSTICE K.V. VISWANATHAN

For Petitioner(s) Mr. Pinaki Mishra, Sr. Adv.
Ms. Mayuri Raghuvanshi, AOR
Mr. Vyom Raghuvanshi, Adv.
Ms. Akanksha Rathore, Adv.
Mr. Dhruv Sharma, Adv.

For Respondent(s) Mr. Shekhar Kumar, AOR
UPON hearing the counsel the Court made the following
ORDER
Leave granted.

Hearing of the appeal be expedited and the appeal be listed

for hearing in the month of February, 2024.

(JAYANT KUMAR ARORA) (VIRENDER SINGH)
SW”E?T? REGISTRAR-cum-PS BRANCH OFFICER
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